
.CENTRAL ADMINISTRATIVE TRIBUNAL
JABALPUR BENCH, JABALPUR

,’Caravs Building, 15, Civil Lines, Post bag No. 6, JABALPUR- 482 001

A

Dated

Registration No. : /

., Applicant (s)

VERSUS

<>. 2 .  . Respondent (s)

A copy, of the OjRDER dated. . . .  j£ p , £ „  , / / \  . . . . . . .  . passed by the Hon'ble
Tribunal in the above mentioned case is forwarded herewith for necessary action.

v .

|j s h r i  a .P .S h r iv a s ta v a  fo r  a p p l ic a n t .

;t L earned  counse l f o r  a p p l ic a n t  seeks p e rm is s io n  

'j, t o  w ithd raw  th e  OA •

V b e n n is s io n  i s  g ran te d  and th e  OA i s  d ism is se d  
;L as w ithd raw n , w ith  l i b e r t y  t o  approach  th e  f(j)

T r ib u n a l i f  he s t i l l  fe e ls  .a g g r ie ve d , and i f  
1 so  adv ised*  * ’ /,• ■, )

y /

'T o a a ,

(M Ip ', s in g h )  
vc  £ {? ;&

c '  i,
DY

JABALPUR BENCH, JABALPUR


